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NOTIFICATION 

Dated Shillong, the 30 lh .Iallllar~', 202J 

No. 1,.1 (B) -t8/2020/70 - In the interest 01' public service and in exercise 01' the powers 
conlCrred by sub-section (2) 0" Section 2() or the Code 0" Criminal Procedure 1973. the 
Governor or Meghalaya is pleased to appoint the rollowing orllcers as the Additional District 
Magistrate within East Khasi I-lills District .. 

I. Shri. Tennystm R. Marak. MeS. Additional Deputy COllllllissioner. 
2. Shri. Albert C. MOll1in. MCS. Additional Deputy Cl)lllllli ssioner. 
3. Slllti. 1',lIlgchiring K. Sanglll{l. MCS, Additional Deput:- Commissioner. 

This notilication shall come into imlllediate efJect until further orders. 

i(1~lml' 
Joint Secretary to the Govt. or Meghalaya . 

Law (13) Department 

*** 

Memo No. LJ (B) 48/2020/70 -A , Dated Shillong, the 30 111 January. 2023 

Copy forwarded to:-
I . The Additional Deputy Commissioner. I'~ast Khasi Ililis District. Shillong with 

re!erence to your ktter No. KCR.20/ 1190/197/40. dated 2).01.2023. 
2. I'he Director 01' Printing & Stationer)'. Megh~J1aya . Shillong I'm publication or 

Notitication in the Mcghalaya Gazelle . ,~ 

, J . I\:rsnnnel &. /\.R. (A) Department lor inl'ormation. " 
~ ( I ata F.ntr), ( perato!') Law (A) Departlllent lor uploading the Notification in the 

I.aw Department \Vcb~ ite . 

13)' order etc .. 

J lil1l : mcwry I "~ Of Mcgilai. ,. 
Law (B) Department. 


